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IN THE INCOME TAX APPELLATE TRIBUNAL
“B” BENCH, CHENNAI
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BEFORE HON’BLE SHRI MAHAVIR SINGH, VP AND
HON’BLE SHRI MANOJ KUMAR AGGARWAL, AM

TAHIAUIT AU ITA No.41 2/Chny/2020

C
(ﬁ'EIE!'UT 99 / Assessment Year: 2011-1 2)
M/s. Raymold Lighting Pvt. Ltd. ITO
B-5, 5" floor, Sunciti Apartments, g | Corporate Ward-5(4)
No.9, Santhome High Road, Mylapore, / Vs. | Chennai
Chennai-600 004.
RTATA@TY . /S 31S3MIY./PAN/GIR No. AAACR-3005-M

(\’rI'mFIT?ﬁ/Appellant) | : ‘ (Q?J?ﬁ/ Respondent)

fiemeffrtaiRa/ Appellant by | : | Shri N. Quadir Hoseyn (Advocate) &
Dr.L.Natarajan (CA)-Ld. ARs

JgTH131T/Respondent by | : | Shri D. Hema Bhupal (JCIT)- Ld. Sr. DR

Corrigendum

1.  The Ld. AR, Shri L. Natrajan, submitted letter dated 22-02-2024
and submitted that advertently his name has not been mentioned as one
of the representatives against the appropriate column in the cause title.
Accepting the same, the cause-title of the order dated 08-02-2024 is
amended. The column of ‘Appellant by’ in the cause title of order dated
08-02-2024 would read as under:

Shri N. Quadir Hoseyn (Advocate) &
Dr.L.Natarajan (CA)-Ld. ARs



2. The Tribunal order dated 08-02-2024 stand modified to that extent.

Sd/- Sd/-
(MAHAVIR SINGH) (MANOJ KUMAR AGGARWAL)
SUTH& / VICE PRESIDENT <G 9G¥ / ACCOUNTANT MEMBER

IS Chennai: f&-1id Dated : 08-03-2024
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SMCRPIUfdfAfUsEif¥d/Copy of the Order forwarded to :
1. 3diarff/Appellant
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